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(v) R PORTFD DE-'RECOONmoN OF ME-
D CAL CoLLBG IN BillA.Jl 
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. (vi) S.C. AND S.T. AND LOCAL STUDENTS' 
PROBLEM IN 0 TI'INO ADMISSION TO 
JAWA.HARLAL I STITUTB oF Po!>T 
GRADUATE MEDICAL EDUCATION AND 
RESEARCH PONDICHERRY 

DR. V. KULANDAIVELU (Chidamb-
ram): I would Hke to draw the imme-
diate attention of the Minister of Health 
and Family Welfare, Government of 
India about the serious plight of the 
people of Pondicherry Union Territory 
consequent to a decision of Jawaharlal 
In titute of Post Graduate Medical Educ--
cation and Research for a provision of an 
ndmi ibility of the wards of the Central/ 
State Government servants, including em· 
ployees of Public Sector Undertakings 
und r the Central! ate Oovernrnent po led 
in the Union Territory of Pondicbcrry at 
the time of application to the M. B. B . S 
course 1982-83 irrespective of the period 
of their re idents in the Union Territ ry 
of Pondicb rry de pite n regular procedme 
of a claim of nativity if they have stayed 
for more than five yeat'1 . The mere de-
1 ration of local nativity when bey lutve 
t yed for even a day and not re 
than five year at the time of application 
is a definite injustice and may lead to 1otal 

ception to the erstwhile natives of n-
dicherry Union Territory. The attitude of 
the new conception requiFes revival to the 
original strategy . 
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[Dr. V. Kulandaivelu] 
In vie of protecting the inter ts of 

local people of Pondicbe.rry Union 
Territory, the new concept hould be with-
drawn forthwith. 

I ay add that I t year three Scheduled 
east candidates were denied admi ion to 
. e MBBS Course at J awaharlal Institute 
of Post 0 duate Medical Education and 
"'~~ch, Pondiche.rry in the name of so-
calleci merits and eligibility in tbe en-
trance examination. It h86 been our ob-
acrvation that there was no proven m thod 
to ess the intellectuality of an indivi-
dual. A is the case, it is highly cru I 10 
deny admis 'on to the underprivileged 
communitie who aim at higher education 
and training with all ob tacle on their 
way. Keeping these point in mindy I 
plead with the Minister for Health and 
Family Welfare, Government of lndfa, to 
e are enue of admi ibility of the 

chedul d Caste and Tribe with the 
itable relaxation of nl'le and regula-

tions. 

Vii) ALLEGED DISPOSSESSION OF 4ND 
OWNED BY THE FARMERS AROUND 
PATNA CTIY 
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(vii) N~ED ro 01 o Cm SURAH GRDU? 
OF L' PHO WITWN THE 
CALCUTTA l..ocAL SYSTEM 

PROF. RUP CHAND PAL (Hooghly): 
ir, Cllinsurah b ing the Divi ion tie d· 

quarter of Burdwan divi ion, a a o the 
district headquarter of Hooghly di trict in 
West Bengal. i a very import nt town.. 
both from tbe administrative nd the bu ·-
D point of view. But the CbiMura!l 
Telephone Excb age bas been kept •Jlll id 

· the Calculta Local Telephone Sy lem 
although towns of l er impor ce bod 
long ago been brought within the Calcutta 
Local Telephone Sy tern. Prior to Febr-
uary, 1973, Chin urah was connected to 


